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DIwlNos OF FORMER H. M. T. CHAIIl-
MAN, WlI1I Mis. BHAJtAT FluTz WAltNER, 

LTD., BANOALORE 

3493. SHR! BABURAO PATEL: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
p~tostate: 

<a> whether it is a fact that Shri M. K. 
Mathullab, fonner Chairman of the Hindus-
tan Machine Tools, was found tohaveshown 
some undue favours to the private finn 
named Mis. Bharat Fritz Warner Ltd., 
Banplore resulting in an undue benefit of 
Rs. 2 crores or more to the finn ; 

(b) whether it is a fact that the Ministty 
of Industrial Development and Company 
Affairs circulated this fact to all other 
Ministries and if so, the specific purpose and 
the result thereof; and 

(c) the action taken against Shri Mathul-
lab and Mis. Bharat Fritz Warner in the 
matter? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): <a) 
During an investigation of certain a11ega. 
tions against MIs. Bharat Fritz Warner 



5605 Written Answers DECEMBER 8, 1967 Written Answers S606 

LId., Bangalore, f it was found that the 
OWrman and Manasing Director of 
"Hindustan Machine Tools, a had shown 
some favours to the private' finn in question. 
While the exact value of the benefit thus 
derived by the private finn could not be 
"assessed it is however clear that it is not 
as much as Rs. 2 crores. 

(b) and (c). The evidence available was not 
sufficient to sustain any action against the 
Chairman and Mis. Bharat Fritz Warner 
Ltd Administrative action has however 
been taken. 

MANuFACI'UltE OF GUNS IN A FACTORY 
NEAR AHMEDABAD 

3494. SHRI BABl,IRAO PATEL: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleaacd to stale: 

(G) Whether it is a fact that a factory for 
JDIIIlufacturing guns in the private sector has 
been Iicensed in the vicinity of Ahmedabad; 

(b) if so, the IllUIIe of the factory and the 
names of its promoters and collaboratOR, 
the details of the agreement of collaboration, 
the amount of capital invested and the out-
put of the guns expected to be manufac-
tured annually; and 

(c) the various uses to which the guns 
manufactured at the above factory can be 
put to? 

THE MlNlSTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) and 
(b) : Mis. National Rifl"" Ltd., have been 

-pcnnitted to set up a factory in Ahmedabad 
roc the manufacture of air rifles/air pistols 
(pa type) in collaboration with Mis. Ham-
merlie GmbH. Hunting and Sporting 
Anna Factory, Tiengen/Hochrhein, West 
Germany, the tenns of agreement being 
a Jump sum payment of DM 60,000 and in 
addition a royalty of 5 % (taxable) on the ex-
works selling price for a period of ten yean. 
The names of directors of the company are 
(1) Shri Bahubali Gulabchand, (2) Shri 
Vinod "L Doshi (3) Shri Chandrahas 
K. Vissanji, (4) Shri Keshav Govind Prabhu 
and (5) Shri Nandlal Varma. It has been 
ascertained that an amount of about Rs. 
2·51 lakhs has been invested upto 30-6-67. 
According to the programme, production 
wiD start with 5,000 Nos. in the fin! year 
rising to 22,000 Nos. in the third year. 

(c) These air rifles/air pistols can only be 
used for training civilians in the preliminary 
stage. They are comparatively cheapet" and 
further fire arms rifles ranges are not neces-
sary for practices with these rifles/pistols. 

DIARY PROJECIS IN DELHI 

3495. SHRI M. L SONDHI: Will the 
Minister of INDUSTRIAL DEVEWP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) the number of cases whe~ licences 
have been issued by Government to persons 
in the private sector to set up diary projects 
in and around Delhi with foreign col1abora-
tion in the last three yean; and 

(b) whether any of them has already gone 
into production? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) None, 
Sir. 

(b) Does not arise. 
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